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*
FFICE OF THE PRINCIPAL DISTRICT SIONS JUDGE
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI
JRDER
In view of the administrative exigencies, following transfer and posting order is hereby made
with immediate effect:
S.No. | Name of the Officials From To
1. |Ms. Babita Tokas, JA |JA in the CIM Office, South, Saket { JA/Reader in the court of Sh. Gaurav
(EC: 85963152) Courts, New Delhi. Gupta, ASJ/Spl. Judge, NDPS, South,
Saket Courts, New Delhi.
2. | Sh. Suraj Kumar, JJA [JJA in the Digitization Cell, Soﬁth, JJA in the CIM Office, South, Saket
{EC: 75777985) Saket Courts, New Delhi. Courts, New Delhi.
Note:  Non-compliance of above said directions or immediately proceeding on leave shall be viewed
seriously. .
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(GURVINDER PAL SINGI)
Principal District & Sessions Judge, So
Saket Court Complex, New D 9

No. Adma/DJ-(SYP&T/SDRe_S3EY - $339

Copy forwarded for infermation and necessary action:-

S

_B Website Committee, HQs, Tis Hazari, Delhi.

9. The PRO, South District.

10. Dealing Official / LAYERS Seat, Tis Hazari Courts, Delhi.
11. Dealing Official, R&!I Branch, South District for uploading on LAYERS.

12. Officials concerned.
13.Guard File.

Dated, New Delhi the o2} 62.]2.6

The Ld. Principal District & Sessions Judge (HQs), Tis Hazari, Delhi.
The Presiding Officer concerned.

The Officer-In-Charge(s) concerned.

The Officer-In-Charge, Computer Branch, South District,
Personal Secretary to Ld. Principal District & Sessions Judge, South District.
The Drawing and Disbursing Officer, South District,
The AOQJ {Administration), HQs, Tis Hazari, Detlhi,

Officer In-Chdrge (Admn.)

* South District, Saket Courts Complex

New Delhi
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